PROFORMA FOR DECLARATION OF ASSETS
(As On 31.03.2012)
Name of Officer (In Full): SAMEER KUJUR
Date of Birth: 10/09/1985
Present post held: CIVIL JUDGE CLASS 2
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| . Village-Kardega, | Residential House 14 Acres Shri Silbanus Kujur: Grand Father inheritance

Taluka- Kunkuri.
District-Jashpur.

(hhattsgarh.

Kunkuri. Taluka-
Kunkuri.
District- Jashpur.

Residential House

Chhattsgarh

(.26 Acre

Shri Geroge Ranjit Kujur: Father Inheritance
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Movable property (Valued Above 25.000/- of Rs.)

Name ol Articles

- 1. HONDA ACTIVA SCOOTER (57.000/- Rs. Ywife)
2. HONDA SHINE MOTOR CYCLEF (54.000/-Rs.)
3. HP LAPTOP (45.000/- Rs.)(wife)

4. LENOVO LAPTOP (34.000/- Rs.)
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Jewellary (Lump Sum)

.qu{:ii:ﬁ'}- (Worth Rs.) - around (1.71,004/- Rs.)

L. GOLD (approximate) - 26 GRAMS (78.000/- Rs.)
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2. SILVER (approximate) — 356 GRAMS (21.004/- Rs.) (p
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gifts (mangalsutra. ring. earring) from my mother to my wile on the oecasion of my

17 GRAMS (51.000/- Rs.) (earrings)
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ifted by my in laws to my wife at the occasion of my marriage.

7 GRAMS ( 21.000/- Rs.) ring gifted by my parents to me on the occasion of my marriage

ayal, tow rings) purchased by my parents and mother in law for me
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Shares/Debentures
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Name of Issuing Company Nos. of Shares
| ),
Nil Nil

I.ife Insurance Policy & Others

Name of Issuing Company Amount
| 2
LIC Annual Premium Rs, 25.221/- -
LIC Annual Premium Rs. 36.100/-
Bank Deposites/Securities & Investments _ )
Name of Bank City Amount -
' . 3
1) Fixed I bosits - - ) - |
2) Savings Bank A/Cs |. STATE BANK OF INDIA KUNKURI | 58476/-Rs.
2. STATE BANK OF INDIA JASHPUR ~ 70.407/- Rs.
(wife)
3) PPF ' 3 Tk - i Sy i
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6) Others (CPS) NSDL-CRA MUMBAL 18.477/- Rs. |
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l. In casc where it is not possible to assess the value accurately the approximate value in relation to present condition may be
indicated
Note:-  The expected declaration of assets is subject to Provisions of C.G. Civil Services (conduct) Rules 1965.
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Signature & Date

SAMFFR KUIUR
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